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investigation; 

(d) whether Govern ment are considering 
.seriously the inclusion of doctors and 
Hospitals—Private or Government into the 
Consumers' Protection Act: and 

(e) if so, the details thereof? 

THE MINISTTR OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND) : (a) Yes. Sir. 

(b) and (c) The findings of enquiry 
conducted by the Municipal Corporation of 
Delhi are as under:— 

(1) The patient was suffering from Acute 
Necrotising Pancreatitis with Fatty 
Infiltration of liver; 

(2) He was allergic to Haralgan as per case 
records; 

(3) He died after the injection Analgin was 
administered: 

(4) The Staff Nurse was not aware that the 
patient, known allergic to Baralgan. will also 
be allergic to Analgin and she gave injection 
Analgin with good intention for benefit of the 
patient to provide him immediate relief due to 
lack of knowledge and ignorance. Relatives of 
the patient were pressing hard for doing 
something to provide relief to the patient. 

(5) The words 'and Analgin' was found to 
have been written on the Casualty Card after 
the death of the patient by some relative of 
the deceased when it was known to every 
body that the deceased was given injection 
Analgin. 

(6) Under the prevailing practice, the Staff 
Nurses administer sometimes some common 
injection in good faith when doctor is not 
available in the ward and patient is serious, to 
give immediate relief to the patient. 

(d) and (e) The services provided by 
Government hospitals are treated as services 
rendered free of charge. Therefore, 
Government hospitals are not covered under 
the Consumers' Protection Act, 1986. 
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Effectiveness   of   contraceptives   'Saheli'   
and 'Cansup' 

3930. DR. NARREDDY TIIU1.ASY 
RF.D-DY:Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state 

(a) whether Government have studied the 
effectiveness of contraceptives "Saheli" and 
"'Cansup" in our family welfare programme; 
and 

(b) if so, the details thereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B SHAN-
KARANAND) : (a) and (b) The contraceptive 
"Saheli" is being marketed under this brand 
name by Hindustan Latex Limited and as 
"Centron" by Torrent Pharmaceuticals 
Limited. Trials conducted by Central Drugs 
Research Institute, Lucknow and reports of 
the Post Marketing Surveillance received so 
far from, both manufacturers have confirmed 
its efficacy as a contraceptive. 

The spermicidal Vaginal Cream "C'onsap" 
developed by Central Drugs Research 
Institute, Lucknow is still under test. 

Targets for Polio Eradication Programme 

3931 SHRI KAMAL MORARKA : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether it is a fact that Pathanamthitta 
district of Kerala has been declared as the 
first district of the country free of polio and 
neonatal tetanus; 

(b) if so, what are the targets fixed under 
polio-eradication programme throughout the 
country and the achievements made state-
wise; and 

(cj the number of cases reported Statewise? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : (a) No cases of poliomyelitis 
and neonatal tetanus have been reported from 
Pathanamthitta district for the last three years. 

(b) It is aimed to eradicate poliomyelitis in 
the country by 2000 A.D. 

(c) The reported number of cases of polio-
myelitis fell from 28264 in 19X7 to 9108 in 
1992. The State-wise number of polio cases 
in 1992 reported by the State Health 
Authorities are given in the enclosed 
Statement (See below). 

Statement 

Reported cases due to poliomyelitis in 
States/U.Ts. in lndia during 1992 

 


